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continue to stay in India and he has
been wrongly deported, he can ap-
proach the Tribunal, which js a quasi-
judicial body, which will look into
each case. It is only after the tri-
buna] has gone into the case that the
order is finalised.
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WRITTEN ANSWERS TO
QUESTIONS

Theft of Cars and Scooters in Delhi

*860. Dr. L. M. Singhvi: Will the
Minister of Home Affairs be pleased
to state:

(a) whether his attention has been
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drawn to various news items and arti-

cles relating to theft of cars and

scooters in Delhi alleging the involve-

ment of certain relatives of persons.
highly placed in Government;

(b) whether it is a fact that the
investigations in these thefts have
been hushed up on account of the
alleged involvement of persons refer~
red to in part (a) above; and

(¢) whether a comprehensive state-
ment will be laid on the Table ex-
plaining the allegations and the action
taken by the Government in this
regard?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) Yes, Sir; some - reports
regarding one case have come to the
notice of Government.

(b) No, Sir.

(¢) A statement is ]aid on the Table
of the House. [Placed in Library,
See No. LT-4189/65].

All India Service of Sclentific
Personnel

eany J Shri Ramachandra Ulaka:
l““‘1_511:1 Dhuleshwar Meena:

Will the Minister of Education be
pleased to state:

(a) whether Government have re-
ceived any recommendations from the
Scientific Personnel Committee re-
garding the creation of an All India
Service of Scientific Personnei;

(b) if so, the nature thereof; and

(c) the decision of Government

thereon?

The Minister of Education (Shri
M. C. Chagla): (a) to (c¢). No, Sir.
The Committee has been wound up.

CBI. Report on Orissa Enquiry
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